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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH 

CRICUIT SITTING:BILASPUR 

 

Transferred Application No.203/139/2009 
 

Bilaspur, this Monday, the 07th day of January, 2019 
  

HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER 

HON’BLE SHRI RAMESH SINGH THAKUR, JUDICIAL MEMBER 

 

1. S.K. Bharadwaj S/o Shri R. Agharia Aged about 49 years 

working as Telephone Macanic R/o SDOT Office Kargiroad 

Ratanpur Distt. Bilaspur (C.G.) 

 

2. Anil Mohan Datta S/o Shri M. Datta, Aged about 53 years, 

Working as Telephone Macanic R/o Sendary Telephone Exchange 

SDOT Office Kargiroad Ratanpur Distt. Bilaspur (C.G.) 

 

3. Budhwadas S/o Shri Jomadas, Aged about 51 years Working as 

Telephone Macanic R/o SDOT Phones II near Gayatri Mandir, 

Vinobanagar, Bilaspur Distt. Bilaspur (C.G.) 

 

4. Mahesh Kumar Sinha S/o Late Shri S. Sinha, Aged about 49 

years, Working as Telephone Macanic R/o SDE Internal 

Rajkishore Nagar, Bialspur Distt. Bilaspur (C.G.) 

 

5. Ajit Kumar Ghai S/o Late Shri P. Ghai Aged about 51 years, 

working as Telephone Macanic R/o SDE Internal City Telephone 

Exchange Bilaspur Distt. Bilaspur (C.G.) 

 

6. Rajesh Singh S/o Late Shri Jai Singh, Aged about 40 years 

working as Telephone Macanic R/o SDOT Office, Mungeli, distt. 

Bilaspur (C.G.) 

 

7. Triloki Prasad Sharma, S/o Shri G. Sharma Aged about 49 years, 

Working as Telephone Macanic R/o SDO Phones I Tilaknagar, 

Bilaspur Distt. Bilaspur (C.G.) 

 

8. Lakhanlal Alma, S/o Shri S. Alma Aged about 50 years working 

as Telephone Macanic R/o SDO Phones I CTO Building Raipur 

Distt. Raipur (C.G.) 
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9. Bharatram Sahu S/o Shri T.R. Sahu Aged about 45 years 

Working as Telephone Macanic R/o SDOP Office, Sundernagar, 

Raipur Distt. Raipur (C.G.) 

 

10. Santuram Sahu, S/o Shri J.R. Sahu Aged abour 48 years 

Working as Telephone Macanic R/o SDO Phones II Fafdih Raipur 

Distt. Raipur (C.G.) 

 

11. Mahmood Khan S/o Shri M. Khan, Aged about 43 years 

working as Telephone Macanic R/o SDO Phones CTI Raipur Distt. 

Raipur Distt. Raipur (C.G.) 

 

12. Dhanesh Kumar Sharma S/o Shri S.L. Sharma Aged about 44 

years, working as Telephone Macanic R/o SDOT Office, 

Mahasamund Distt. Mahasamund (C.G.) 

 

13. Kishrilal Sonwani S/o Shri P.R. Sonwani Aged about 50 years 

working as Telephone Macanic R/o SDOP II Fafadih Chowk 

Raipur Distt. Raipur (C.G.) 

 

14. Nehru Singh Dhruw S/o Shri S.L. Dhruw Aged about 45 years 

working as Telephone Macanic R/o SDO Phones I CTO Building 

Jaistambh Chowk Raipur distt. Raipur (C.G.) 

 

15. Karushyan Nandeshwar S/o Shri J. Nandeshwar, Aged about 

50 years Working as Telephone Macanic R/o SDO Phones I CTO 

Building Jainstambh Chowk, Raipur Distt. Raipur (C.G.) 

 

16. Surjeet Kumar Bose S/o Shri S.K. Bose, Aged about 44 years, 

Working as Telephone Macanic R/o Commercial Officer CTO 

Building Jaistambh Chowk Raipur Distt. Raipur (C.G.) 

 

17. Keju Ram Sahu S/o Shri P.R. Sahu Aged about 48 years, 

working as Telephone Macanic R/o Commercial Officer CTO 

Building Jaistambh Chowk Raipur Distt. Raipur (C.G.)      

                   -Applicants 

 

(By Advocate –Shri Tushar Dhar Diwan proxy counsel for  

Shri Prateek Sharma) 

  

V e r s u s 
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1. Bharat Sanchar Nigam Limited (BSNL) Through the Chairman, 

B-201, Statesman House, Bharakhambha Road, New Delhi 

 

2. The Director General Telecommunications New Delhi 

 

3. Chief General Manager, Telecommunication BSNL Chhattisgarh 

Circle Raipur (C.G.) 

 

4. General Manager Telecommunication BSNL District Bilaspur 

(C.G.) 

 

5. General Manager Telecommunication BSNL District Raipur 

(CG) 

 

6. General Manager Telecommunication BSNL District 

Mahasamund (CG)                               -   Respondents 

 

(By Advocate –Shri Sandeep Dubey) 
 
 

O R D E R (Oral) 

By Ramesh Singh Thakur, JM:- 

 Learned counsel for the applicant seeks to withdraw this 

Application with liberty to file a fresh, if any occasion arises, after 

the decision of the Hon’ble High Court of Andhra Pradesh in 

Review Petition filed by BSNL, which is pending before the 

Hon’ble High Court of Andhra Pradesh. 

2. Prayer is accepted.  

3. This Transferred Application is dismissed as withdrawn with 

liberty as aforesaid.  

 

(Ramesh Singh Thakur)                                    (Navin Tandon) 

Judicial Member                          Administrative Member                                                                                         

kc 


